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al done In the caFe of other teachers 
having IBme qual,fications, if nOl, the 
reason. therefor? 

THB DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES \SHRI A. K. KISKU) : 
(a) to (c) The lequired inform3tion Is being. 
collect~d from the Govelnment of West 
BeDial and will be laid on the table 01 the 
Sabba as soon as po!sible. 

Reuultment of Caodidntrs brlonglng to 
Scbtdulcd Clstes and Scheduled Tribe. 

ror the POlis or Junior Traffic 
A,,!slsnls In Indian Alrlin!s 

5302. SH~' B. K. DASCHOW-
DHURY: Will the Minister of TOURISM 
AND CIVIL AVIATION be plCllCd to 
state: 

(a) whether it is a fact that some candi-
dates belongiog to the Schedul~d Casles for 
'he post of Junier Traffic Assistan!s in 
Indian Airlines were interviewed twice or 
Ihrice and ultil1'ately found suitable for 
employmenl ; 

(bl if so, whether ail candidates belong-
inllO the Scheduled Castes who appeared 
in the first interview afler qualifying them-
selvCl in th" wrillen examinalion for such 
recruitment in the year 1969, were cailed for 
the second or third Intel view ; and 

(c) if not. the reasons therefor and the 
names of those persons who have been liven 
appoinlment after .econd or Ihird inler-
view? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
(a) Yes, Sir. Two scheduled cast·, candi-
datrs f,om Assam region were in!eniewed 
twice and were found suitable for employ-
ment the second lime. 

(b) Y~s. Sir. Ail lhe schccluled castel 
tribe candidates who <luaiified in tbl IIIrillln 
tell and were nOI found luitable in tbe first 
inlcr>iew Mrc ealled &gl'lI. 

(e) I. Shri S. C. Dhar 
2. Shri N. L. La.ker. 

ABC Relantion for Displufd PerIODs 
rrom E.5t Paklstao for R.trullmeat 

In IDdlan Airlines and Air ladla 

5303. SHRI B K. DASCHOW-
DHURY : Will Ihe Miaisl.r of TOUJUSN 

AND CIVIL AVIATION be plelMd to 
state: 

(a) whether his Ministry foliows the 
prInciple or I,ll relultion upto 4S year. as 
declared by thl Government or IndiP for 
displaced persons from East Pakistan in Ihe 
matt.r of recruitment and appointment in 
the Indian Airlines and Air India; and 

(b) if not. the rellsons Iheldor ? 

THE MINbTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
(a) and (b). The relevant orden iSfued by 
the Minis'r), of Home Affairs do nOI apply 
to slatutory oraanisalions like the two Air 
Corporations. 

Loaa to Wtlt Bengal for Coaslnctlon of 
Ikldge OHr tb. Rhel Maolbal In 

Cooch.B.bar 

5304. SHRI B. K. DASCHOW· 
DHURY : Will the Min;,ler of SHIPPING 
AND TRANSPORT be pleased to state: 

(a) whether it is a fact that the Govtrn-
ment of West Benlli have lipJ'roached Ihe 
Minislry of Finance for a speeisl saoclion of 
RI. I crore on loan terms for the construc-
tion of a hridge 0\ or t he river Mamhai in 
Coocb-Behar districi ; 

(b) If so, nature of such communication 
In detail and whether hil Ministry baa 
sanctioned the above loao ; and 

(c) If nol. Ihe reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI IQBAL SINGH) : (a) No, 
Sir. 

(b) and (c). Do not arise. 

UtlllzitiOD or Senlcu or Unherslt)' In 
FoU.d"1I Pr.-Prrmary and Primary 

Educatloa 

530'. SHRI BENI SHANKER 
SHARMA: Will the Minister of EDUCA· 
TION AND YOUTH SERVICES be pleased 
to slale : 

(a) wbelber it is a fact Ihat Universities 
could mike a Si,DiOcant contribution in 
fostering pre-primar), and primar), educ1-
lion: 

(b) wbetber tb. deaitabi/it), of utiliama 
tl:eir 'fnices hu beeD consid".d ; Ind . 




